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BEFORE THE NATIONAL GREEN TIBUNAL
SOUTHERN ZONE, CHENNAI
ORIGINAL APPLICATION NO: 107 OF 2020

Between:

Anumula Revanth Reddy .. . Applicant

Vs -

Union of India & 9 . . Respondents

Others

REPLY FILED BY THE 5% RESPONDENT

L. 1, Lokesh Kumar, IAS, S/o. Somaraju, aged about 42 years, Designation:
Commissioner, Greater Hyderabad Municipal, do hereby solemnly and

sincerely affirm and state as follows:

7 I am the 5t respondent herein and as such I am well acquainted with

the facts of the case.
S5 It is respectfully submitted that all the allegations, averments and
g to the Construction and

derabad Municipal

statements contained in the Application pertainin

Demolition of waste Management are denied. The Greater Hy

Corporation has setup permanent mechanism for the Construction &

the C&D Waste Management Rules -
Fatullaguda with

Demolition Waste Management as per
2016 by establishment of recycling plants at Jeedimetla and
500 TPD capacity with wet processing to mitigate the air pollution.
4, It is submitted that paras 1 to 9(ii), 13.4, 13.6, 13.7, 13.8, 13.9, are the
narration on facts and events on the Secretariat Demolition submitted by the
applicant along with certain allegations, averments and statements, which are

not concerned with this respondent and therefore, there is no reply on that.

& It is submitted that with regard to statement made by the applicant in

9 (iii) that authoritics are proposed to dump the construction muck

paragraph
Construction and Demolition

at Jawahar nagar dump yard is false since all the
waste from the Secretariat site was transported by the M/s Hyderabad C&D

Waste Private Limited, the Concessionaire of the Greater Hyderabad Municipal
Corporation to its recycling facility at Jeedimetla as per the C&D Waste
Management Plan of the Roads and Building Department. @
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6. It is submitted that with regard to statement made by the applicant in
paragraph 10 that pollution spread to the Greater Hyderabad Municipal
Corporation office and was closed js false as office was not closed in any

working day during the demolition period due to pollution. The Joint

Committee verified Ambient Air quality parameters PMio, SO, and NOx recorded
in the State Ambient Air Quality Monitoring Station of the Telangana State
Pollution Control Board located 100m away from the Secretariat site, for
demolition period and observed within the NAAQ standards (Extract from the
inspection report of the Joint committee dated 23.09.2020 enclosed -
Annexure I). It is further submitted that the allegation that the rain water will
wash away the C&D waste into Hussain Sagar Lake is false as all the C&D

waste was transported to the Jeedimetla Recycling plant by the Respondent

and the same was reported by the Joint Committee report (Extract from the

inspection report of the Joint committee dated 23.09.2020 enclosed -

Annexure II)

74 It is submitted that with regard to the paragraphs 1 1,12,13(1,2,3,5810)
it is to submit that allegations made by the applicant in respect of Construction
and Demolition management are false as the generator/authority for
demolition viz. the Roads and Building department have not violated the rule 4

¢ of Construction and Demolition waste Management Rules 2016 and obtained

appropriate approval from the Local authority viz. the respondent which is
Local body for the city of Hyderabad where secretariat is located. It is also
submitted that the respondent (Local authority) has performed it’s duties as

per the rule 6 of the Construction and Demolition waste management rules
2016.

8. It is respectfully submitted that the Roads & Buildings Department,
has submitted the Construction &
g old

Govt. of Telangana, 3 Respondent,
Demolition Waste Management plan of dismantling of the existin
structures in the premises of the existing Secretariat complex on 30.06.2020 as
per the rule 4(3) of the C&D waste Management Rules, 20 16 to the Respondent

Commissioner, Greater Hyderabad Municipal Corporation (copy of the C&D

Waste Management plan is enclosed - Annexure III). Further it is to submit

that that the respondent Corporation has examined and approved the waste
management plan submitted by Roads & Buildings Department on 04.07.2021

(copy of the approval proceedings - Annexure IV) and fulfilled all its obligations

as per rule 6 of C&D Waste Management Rules, 2016. Therefore, the generator
i.e. the respondent and the Local Authority i.e. the respondent 5 have complied
the Construction and Demolition waste Management Rules, 2016.
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9. [Itis respectfully submitted that the respondent corporation has collected
the C&D waste from the demolition site through big trucks duly covered with
tarpaulin not to emanate dust on daily basis and the date wise details of the
collection & transportation of construction & demolition waste to the
processing plant at Jeedimetla is attached in Annexure-V and the photos are
attached in Annexure VI. All the Construction & Demolition waste so
collected was weighed at weighing bridge at the gate and stock filed at the
processing site. All the C&D waste so stock pilled was treated and disposed
in wet process to mitigate the emission of dust and converted into reusable
material i.e. metal, sand and silt and also produced paver tiles, parking
tiles(the details are attached in Annexure VII). It is further submitted that,
the Construction & Demolition waste generated due to the demolition of the
old structures (i.e Secretariat) was collected, transported, treated and
disposed as per the C&D waste Management Rules, 2016 by the C&D
recycling plant setup at Jeedimetla.

10. It is respectfully submitted that directions Of NGT order in OA
No.606/2018 were followed the by complying c&D waste Management Rules,

2016 as explained above. It is submitted that different fractions plastic, wood,

steel, electrical items etc. were segregated from the demolition waste by the

Roads and Building department and disposed by channeling to the recycling

Industry through its demolition contractor and complied Solid waste

Management rules.

11. It is respectfully submitted that the applicant has approached this
Hon’ble Tribunal on the basis of vague allegations which are contrary to the
actual facts. There are no merits in the above application. I reserve my right
to file additional reply affidavit, if it is necessary.

For the reasons state above, I pray that this Hon'ble Tribunal may be
pleased to dismiss the O.A and pass such other or further or orders as are

deemed fit and proper of the circumstances of the Case.

Solemnly affirm and sincerely ~ Deponents:.
Signed before me on this the vesler df:’:.’ébﬂd Muiicipal Corpuiabion
23rd day of April, 2021 at Hyderabad.
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East side of the Secretariat site West side of the Secretariat site

North side of the Secretariat site Joint commitiee in south side of the Secretariat site

Photograph No. 1: The demolished site of the Secretariat building

32  Hussain Sagar Lake
i. Hussain Sagar Lake is oldest man-made lake built as a source of drinking water &
irrigation. The lake is located on the North-Eastern side of the Secretariat building.
ii. The R & B dept has obtained the clarification from the Minor Irrigation (Krishna Basin)
dept. that the wetland rules, 2017 does not apply to Hussain sagar lake as per the

definition mentioned in sub rule (1) clause g of rule 2 of the Wetlands (Conservation and
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Report of the Joint Commiggee in case of O. A. No. 107 of 2020
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Photograph No. 1: The demolished site of the Secretariat building

Hussain Sagar Lake

Hussain Sagar Lake is oldest man-made lake built as a source of drinking water &
irrigation. The lake is located on the North-Eastern side of the Secretariat building.
The R & B dept. has obtained the clarification from the Minor Irrigation (Krishna Basin)

dept. that the wetland rules, 2017 does not apply to Hussain sagar lake as per the

definition mentioned in sub rule (1) clause g of rule 2 of the Wetlands (Conservation and
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Construction and Demalitien
Waste Managemant Plan

THE C&D WASTE MANAGEMENT PLAN

The following C & D Waste Management Plan has been prepared by R & B Department
of Telangana and pertains to the proposed demolition waste management system of
the old secretariat building in Hyderabad The plan is submitted to the Local Authority

(GHMC]) for its approval as per the guidelines contained in ‘C&D Waste Management
Rules - 2016".

The Secretariat complex of Government of Telangana is located in the heart of the city
of Hyderabad on the southern side of Hussain Sagar Lake. The complex is spread over
an area of 25 Acres and houses 11 administrative Blocks. The blocks have different built
up areas and have been constructed at various points of time. It is worthwhile to
mention here that the first Block (Block G) was constructed by the Nizam (erstwhile
ruler of Hyderabad State) over 132 years ago. It is to be noted that none of 11 blocks
comply with present day fire safety regulations and are not equipped with adequate
firefighting measures. Keeping in view the various parameters which include
dilapidated state, poor safety measures, isolated and non-synergized location of the
blocks etc., the Government of Telangana has decided to demolish existing buildings
and construct a new building for the State Secretariat in the same premises. In this
regard, the R&B Department has prepared a Construction and Demolition Waste
Management Plan in accordance to the Construction and Demolition Waste
Management Rules 2016. The said management plan is presented herewith.
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Annexure -V

20

Date wise Details of Collection & Transportation of C&D waste to the

—__processing plant
uantity of C&D Waste
S No. Date co?lected gs Transported in
MT
- 20-07-2020 84.07
g 21-07-2020 1,388.05
= ;g:g;'gg% 4,002.94
= 24_07-2030 5,490.24
= 25_07“2 0 9,026.03
= -2020 8,260.11
2 36-07-2020 11,446.25
7-07-2020 8,009.96
9 28-07-2020 4,678.87
10 29-07-2020 3,809.45
11 30-07-2020 4,134.59
12 31-07-2020 3,500.46
13 01-08-2020 3,758.45
14 02-08-2020 3,096.79
15 03-08-2020 3,864.78
16 04-08-2020 1,856.94
17 05-08-2020 1,008.19
18 06-08-2020 1,206.13
19 07-08-2020 0.00
20 08-08-2020 0.00
21 09-08-2020 139.33
22 10-08-2020 1,292.19
23 11-08-2020 1,148.39
24 12-08-2020 1,723.64
29 13-08-2020 276.74
26 14-08-2020 281205
27 15-08-2020 2,098.25
28 16-08-2020 1,287.38
29 17-08-2020 2,056.91
30 18-08-2020 1,471.17
31 19-08-2020 1,843.24
32 20-08-2020 1,474.17
33 21-08-2020 2,674.41
34 22-08-2020 3,206.18
35 23-08-2020 22323 2l
36 24-08-2020 1,844.84
37 25-08-2020 1,752.82
38 26-08-2020 2,192.29
39 27-08-2020 AL O
40 28-08-2020 1,847.40
41 29-08-2020 449.94
Total Quantity 1,14,473.44
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Annexure — VI

PHOTOGRAPHS

Tra
nsportation of C&D wWaste through Covered vehicles
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